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the Plen is being implemented but | (b)) the average annual production

this Ccmmittee will have sufficient % of lenses in the country ;
* power to lock into the fect that the .

Plan is teing implcmented. (¢) how many factories are pro duc-
ing such lenses and the production of
each such factory per year ; and

Pror. G. RANGA : Are we to
underctend, Sir, that there s
going te te a comrmittee erart fiem the
Planning Ccmrmissicn ? We bed under-
stood that the Plerning Ceommission
itsclf would meke its special task
. to see to it that this Plan is exccuted
_by the States as well as the Union

Government.

(d) whether Government propose
to take sny steps to make the country
self-sufficient in the production of
lenses and frames?

TeE MINISTER rFoR COMMERCE
(SHR1 D.P. KARMARKAR) : (a) About
one millicn pieces each.

Sur1 JAWAFARIAL NEHRU : (b)snd (c). Since there are a number
The P lsnning Commission themselves | of ¢mall manufacturers on a cottage
are in chargc of this woitk, Thev may | scale it is not possible to give the
appoin t committees or sub-committees |, information required.
to help them.

i (d) The existing capacity for the

. | manufacture of spectacles and of lenses

Pror. G. RANCA : Are any steps | from imported blanks is undersiood
|

being taken or ény consideration being | 1o be adequate to meet the internal
given to the need for havingapetmanent | demand. A scheme for the establish-
staff—Secretary at the highest level ment of a Government plant for the
as well as assistants end other people | production of optical glass for use in
for the Plenping Cemmission so that | the manufacture of lenses is under
these people, who will be employed | consideration.

by the Planning Commission, would

know that they have security of tenure | Surimatt VIOLET ALVA : May I
and they would be sble to specialise know, Sir, firstly, if there is any special
themselves in that work? licence or registration necessaly to
start manufacturing lenses in this coun-
SHr1 JAWAHARLAL NEHRU : ‘ try and secondly, is there any law for
The Plenning Commission employs - standardising the quality of glasses
anum ber of people whoarethe peima- | and lenses ?
nent e mployces of Government. Some
others will prebebly te employed | SeRI D. P. KARMARKAR : Sir,
for a peried. I cculd not enswer | so far as Ican say frcm the informa-
the hon. Mcmber straightaway how | tion available, I do not thirk it is in-
many are of that varieiy. But there | cumbent on every one of these factories
isno d oubt that they willkave to connnue to register itself, and, secendly, for
and they stould bave that fgehng standardisation, we have not made it

that they are going to continue. ccmpulsory.  But there is the Indian
Standards Institution and wheever
Pror. G.RANGA : Thankyou. desires to go there, can do so. And

it is in their own interests that many
of them go there. I could not say
PRODUCTION OF LENSES offhand as to what has happened in
the case of this particular industiy,
*151. SHRIMATI VIOLET ALVA : .
Will 5tl,e Miy ister for COMMERCE AND < . SurimaTt VIOLET ALVA : Since
INDUSTRY be pleased to state : it is so optional, is the Goverrment
aware that large-scale cheating is going
(a) the sryroximate spnrual require- | on because of competition srd in the
ment of spectecles end fizmes in theJ absence of any specific lew in this
country: matter ?
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Sur! D. P. KARMARKAR : Some | up manufacture of optical glass in
ch=ating must bz going oa1. I am not | India with the technical assistance of
sure, th I would like to find it.. Messrs. Chance Bros. of Birmingham.
The firm, however, have expressed
SHRIMATI VIOLET ALVA : Isita | doubts on the feasibility of establishing
fact, Sir, that coloured window glasses | production of optical glass in India with
resembling Crooks are converted and | pariicular reference to the existence
sold as real—coloured window glasses ‘ of raw materials.
are imported under the name of Crooks ]

|
|

and passed off in the market as real ? SHRI B. C. GHOSE : The firm has

expressed doubts but still the Govern-
ment think that there is every possi-

Surt D. P. KARMARKAR :Iti
* p bility of establishing this industry here.

likely that crooks must be passmcf off

those glasses as real. Suri D. P. KARMARKAR : The

firm has expressed doubts only with
particular reference to the existence
of raw materials and the economics
of the scheme and suggested that a
preliminary survey of the position by
an expert was essential. Lenses are
precision instruments and unless they

d, they won’t be useful.
SHRI D. P. KARMARKAR : Ishould | &€ Very £00d, they
like to find that out whether every Our materials do not come up to that

" . ed b a thi standard. We are examining that
import is accompanied by such a thing. question further. All things being

DRr. D. H. VARIAVA : Willthe hon. ) favourable, we wang to go into pro-
Minister let us know whether there is | duction.

any price control for these glasses SHRI RAJAGOPAL NAIDU : Cannot

manufactured in India, because the | this industry of manufacture of frames

prices at present are faptastically high | be put on a cottage industry basis ?

and poor people cannot afford it ? Will |

the Government take steps to regular- Surt D. P. KARMARKAR: Frame$

ise the prices of these lenses manu- | have to bz manufactured by organisa-

factured in India ? tions necassarily on a small scale. I
have got here the nam:ss of eight firms

SHRri D. P. KARMARKAR : A large | who manufacture framss.
proportion of the lenses and spzctacle

framss available in ‘the couatry are Surt RAJAGOPAL NAIDU : My
made here. As I said earlier, we are | question was whether it could not bz
giving permits for importing blanks, | encouraged as a cottage industry.
that is to say, unprocessed glass. What
they do is to bring the glass and process SHR1 D. P. KARMARKAR : T hope
it here. The proportion of imported | my hoa. friend will appreciate that the
lenses and imported spectacle frames | lenses, to be useful, have got to be
is very small as compared with Indian | absolutely precise. Even, if they are
made ones. a little wanting in precision, they will
tease the wearer. So I think this is
SHR1 B. C. GHOSE : May I know | not an industry which can be encour-
what steps Governmeant propose to take | aged as a cottage industry.
to make the country self-sufficient in
this respect and whether Government SHRIMATI VIOLET) ALVA : What
intend to set up a factory of their own | 2r¢ those eight firms

or any collaborating factory. SHRI D. P. KARMARKAR : The na-
Surr D. P. KARMARKAR : The | mes of the eight concerns which make

idea is to start production of optical | plastic spectacle frames are :

lenses at the National Instrument Fac- f. Messrs. Art Bangle Ltd

tory at Calcutta. It is proposed to set Bombay. ° ”

SHRIMATI VIOLET ALVA : Is the
import of sp‘ctacle glasses accom- |
meed by a graph showing degree of
refractioa of glasses and their proper-
ties for the absorption of heat rays and |
violet rays ?
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2. Messrs. Montex Corporation,
Bombay.
3. Messrs. New India Optical Co.,
Bombay.
4. Messrs.  National Optical Co.,
Calcutta. .
* 5. Messrs. Royal Optical Industrics, |
Bombay. |
6.  Messrs. Combined Sarvices Ltd., ;
. New Delbi. [
7. Maessrs. Thakandas H. {Kataria,
Bombay.
8. Messrs. U, P. Optical Co.,
* Bombay.

SHrr C. G. K. REDDY : Are there |
any Indian crooks in this business ?

|
Sur! D. P. KARMARKAR : I think
my hon. friend knows better.
\
Surr D. Y. PAWAR :Is thehon. |
Minister aware of the injury caused |
to people by wearing spzctacles made |
from coloured window glasses ?

Sur1 D. P. KARMARKAR : We are |
aware of it and we shall considzr what |
steps are necessary to prevent it.

SHriMATI VIOLET ALVA : This
being the state of affairs, would
Government contemplate any law ?

Mr. CHAIRMAN : Will be con-
sidered in due course.

PrincipaL DEVAPRASAD GHOSH : |
As parts of its programme as a welfage |
State, does the Government of India |
intend supplying spectacles free to all
those persons who need them just
as the Labour Government did in |
England but which the Churchill Gov-
ernment has decided to discontinue ?

Suri D. P. KARMARKAR : I shall |
take note of that suggestion.

Surt B. GUPTA : May T know
‘whether the Ministers are being sup-
plied with coloured glasses ?

ArL InDpIA HANDLOOM WEAVERS
BoARrD

\
|
*152. SHRI K. C. GEORGE : (a) 1
Will the Minister for COMMERCE AND J
INDUSTRY be pleased to state the
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{ which have got

‘

1052
principles adopted in selecting member 8

of the newly constituted All India
Handloom Weavers Board ?

to Questions

(b) The reasons why no one from
Travancore-Cochin was selected ?

THe MINISTER ror COMMERCE
(Surt D. P. KARMARKAR) : (a) Suit-
ability of the persons nominated for
the purposc which the Board is in-
tended to serve.

(b) It is not intended that State-wise
representation should be provided in

| the All India Handloom Board.

SHr1 K. C. GEORGE : May I know
the States which have got representa-
tion on this Board and also the States
which are not represented ?

Surr D. P. KARMARKAR : The
names are from Bihar, Bombay, Madras,
Madhya Pradesh and again from
Madras. These are the names but I
understand that it is contemplatéd
to have one representative each from
West Bengal, Assam and Orissa. The
question of including one representative
from Travancore-Cochin is also under
consideration.

SHR1 K. C. GEORGE : Is the Gov-
ernment aware that §9; of the popula-
tion in Travancore-Cochin are engaged
in this business ?

SHrI D. P. KARMARKAR : We are
aware that there are a large number
of handloom weavers in that State. ‘

Sur1 M. P. N. SINHA : May I
know who are the representatives from
Bihar ?

Surr D. P. KARMARKAR : We
have published these names in the
Gazette. The representative  from
Bihar is Mr. Abdul Qayum Ansari.
I think he was a Minister previously.

Dr. R. B. GOUR : The hon. Minis
ter has given us a list of the States
representation on
this Board and also the States which
are going to be given representation.
May 1 ask the hon. Minister why Part
B States have no representatives at
all ?



